
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 985/2019 

WITH 

ORIGINAL APPLICATION NO. 986/2019 

WITH 

ORIGINAL APPLICATION NO. 528/2023 

 

IN THE MATTER OF:  

IN RE: WATER POLLUTION BY TANNERIES AT JAJMAU KANPUR 

UTTAR PRADESH 

WITH 

IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI 

MANDI KANPUR NAGAR UTTAR PRADESH 

WITH 

NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023 

“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL 

POLLUTION IN THE GODHRAULI VILLAGE” 
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S. 

NO. 

PARTICULARS PAGE 

NO. 

1.  ACTION TAKEN REPORT BY THE DISTRICT 

MAGISTRATE, KANPUR DEHAT, UTTAR PRADESH, IN 

COMPLIANCE OF ORDER DATED 25.11.2025 PASSED BY 

HON'BLE NATIONAL GREEN TRIBUNAL 

 

2.  A COPY OF THE IIT KANPUR PROPOSAL IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-1 

 

3.  COPIES OF LETTERS DATED 06.01.2026 AND 12.01.2026 

ARE ANNEXED HEREWITH AND COLLECTIVELY 

MARKED AS ANNEXURE-2 

 

4.  A COPY OF MOM DATED 08.01.2026 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-3 

 

5.  A COPY OF LETTER DATED 28.01.2026 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-4 

 

6.  BLOOD TEST REPORTS ARE ANNEXED HEREWITH 

AND MARKED AS ANNEXURE-5 

 

7.  A COPY OF MOM DATED 31.01.2026 OF THE MEETING 

DATED 28.01.2026 IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-6 
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8.  COPIES OF MOM DATED 29.11.2025 AND LETTER 

DATED 28.01.2026 ARE ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-7 

 

 

 

THROUGH COUNSEL 

 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR THE STATE OF U.P. 

EMAIL-bhanwar09jadon@gmail.com  

PHONE NO.-7838248353 

Date: 02.02.2026 

Place: Noida 
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Proposal on 

Mapping of Contaminants in Surface Water, Groundwater, Soil, and Air in 

Kanpur Dehat, Kanpur Nagar, and Fatehpur districts of UP 

 Submitted by: IIT Kanpur 

 

1. Prologue: 

IIT Kanpur received communications from the District Magistrates of Kanpur Dehat, Kanpur 

Nagar, and Fatehpur districts, and Secretory, Environment Forest and Climate Change 

Division, UP Government regarding proposal for the sampling and contaminants analysis in 

the groundwater, surface water, soil and air samples from the industrial pollution affected 

areas of Kanpur Dehat, Kanpur Nagar, and Fatehpur districts of UP, as per the directives of 

National Green Tribunal (NGT) wide O.A. No. 985/2019 (IA No. 568/2024) with O.A. No. 

528/2023 with O.A. No. 934/2024. A cluster-based sample survey and GIS-Based Mapping 

of entire affected region was expected to be taken up by IIT Kanpur. 

In this connection, in-person and telephonic discussions were held with IIT Kanpur team and 

the UPPCB regional officers (RO) from concerned divisions, where IIT Kanpur requested for 

the list of pre-identified affected areas.  

Based on the list shared by the concerned divisions of UPPCB, this proposal is prepared for 

the phase-wise sampling and analysis of the contaminants in the different environmental 

medium in the region. 

 

2. Study Area: 

As per the direction, study will be conducted in three districts of Uttar Pradesh, namely 

Fatehpur, Kanpur Nagar and Kanpur Dehat. These districts include known chromium-

affected industrial zones, legacy waste dumping sites, residential areas and agricultural lands. 

The list of pre-identified affected area in the three districts are given below in Table 1.  
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Table 1:  List of pre-identified affected areas in the three districts of concern. 
(Information Source: UPPCB)  

Kanpur Dehat District Kanpur Nagar District Fatehpur District 

Affected Areas: 

 Rania Industrial Area 
(primary chromium 
hotspot) 

 Yadavpurwa hamlet 
 Chauhanpurwa hamlet 
 Palanpurwa hamlet 
 Umran village 
 Gharampur village 
 Shivnathpurwa 
 Agricultural lands 

downstream of the Rania 
industrial area 

 Industrial drains, ponds 
and low-lying water bodies 
near Rania 

 

Affected Areas: 

 Juhi Baburiya (Rakhi 
Mandi) 

 Afeem Kothi (Rakhi 
Mandi) 

 Jajmau Industrial Area 
 Tejab Mill Campus, 

Anwarganj 
 Golaghat area 
 Panki Industrial Area 
 Naureya Kheda / Naubasta 

area 
 Ruma Treatment Storage 

and Disposal Facility 
(TSDF) 

 

Affected Areas: 

 Gudhrauli Village and 
surrounding residential areas 

 Gudhrauli–Baniyankheda Road 
(both left and right sides) 

 Sheetla Mata Mandir (front and 
back), Gudhrauli 

 Kali Mata Mandir near highway, 
Gudhrauli 

 Area near railway track 
underpass, Gudhrauli 

 Madhuchanda Technochem dump 
yard along GT Road 

 Abhaypur village (near tyre 
factory / Ganpati Traders) 

 Nursing College area along GT 
Road–Abhaypur Road 

 Flour mill (Atta Chakki) area 
along GT Road–Abhaypur Road 

Type of locations: 

 Villages, agricultural 
fields, residential, and 
industrial regions 

Type of locations: 

 Comprise industrial 
estates, dense residential 
zones, waste handling 
facilities and transport-
linked commercial areas 

Type of locations: 

 Locations represent residential, 
roadside, religious, industrial and 
agricultural settings 

Identified sources of 
contamination: 

 Historical dumping of 
chromium waste and other 
industrial wastes 

 

Identified sources of 
contamination: 

 Industrial and commercial 
zones with potential 
chromium contamination 

Identified sources of contamination: 

 Historical dumping of chromium 
waste 

 Chromium exposure is likely 
through multiple pathways 
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3. Scope and Objectives 

The overall objective of the proposal is to assess the state and extent of contamination 

(primarily industrial pollutants and heavy metals including Chromium, Iron, Mercury, Lead, 

Arsenic) in the study area (Kanpur Dehat, Kanpur Nagar, and Fatehpur districts), and suggest 

potential mitigation/adaptation measures. The specific phase-wise scope includes following: 

Phase-I: Condition assessment of identified hotspots/affected regions 

1) Site-visit and reconnaissance survey of the affected regions in the selected districts  

2) Design and device a statistically-adequate sampling strategy for surface waters, 

groundwaters, soils and ambient air samples, considering local site conditions, depth 

of the affected regions to obtain vertical profile of contaminant spread, if needed.   

3) In consultation with UPPCB regional offices, identifying industrial effluent discharge 

locations to be sampled  

4) Collection of surface water, groundwater, industrial effluents, soil and ambient air 

samples from the identified spots following scientific sampling and sample 

preservation protocols.  

5) Analysis of surface water, groundwater, effluent discharge, soil and air samples for 

relevant parameters as under:  

i. General physico-chemical parameters (pH, EC, TSS, TDS, hardness etc.), selected 

heavy metals, microbiological indicators, nutrients and organic pollutants in water 

samples and industrial effluent discharges (as applicable) 

ii. General soil quality parameters (pH, OC, NPK, CEC, texture etc.) and selected 

heavy metals and other pollutants in soil samples after extraction (as applicable)  

iii. PM₂.₅, PM₁₀, gaseous pollutants, VOCs, and particulate-bound metals in ambient 

air samples 

6) Quantitative mapping of contaminated sites (hotspots) on GIS-Platform  

7) Working out potential mitigation and/or adaptation strategies for minimizing public 

health risk of detected pollutant concentrations in the affected regions 

8) Submitting Phase-I report with quantitative mapping of contaminants in pre-identified 

affected regions with recommendations on mitigation/adaptation measures 
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Phase-II: Mapping of entire affected districts for quantitative estimation of the spread of 

the contamination (if any) in different environmental mediums. 

1) Designing a sampling strategy for coverage of the entire districts, based on the results 

of Phase-I study, additional input from secondary sources, and consultation with 

UPPCB and district authorities.  

2) Sampling and analysis of surface waters, groundwaters, soils and ambient air samples 

along with industrial effluent discharge samples from the entire districts as per 

designed sampling plan 

3) Testing and analysis, as described for Phase-I 

4) GIS based detailed regional mapping of the contaminants in the three identified 

districts 

5)  Submitting Phase-II report with detailed quantitative mapping of contaminants in the 

districts with recommendations on mitigation/adaptation measures 

 

 

4. Methodology/Approach 

a. Field Samplings with be conducted according to APHA 23rd Ed., CPCB, and BIS 

10500:2012 guidelines. 

b. GPS tagging of all sample locations will be done using calibrated Geo-tagged 

imageries  

c. Required laboratory analysis will be done following standard methods APHA for 

metals (ICP-OES / ICP-MS), Organics (GC/LC), Ions (Ion chromatography), Soil 

nutrients (Standard agronomic methods), Air particulates (Gravimetric analysis + 

metal digestion). 

d. Adequate QA / QC measures will be adapted, considering field duplicates (5%), field 

and trip blanks, equipment blanks, calibrated meters and certified standards 

e. Data analysis will be done following descriptive & inferential statistics, correlation 

matrix, pollution indices, and district-wise trend analysis 

f. GIS & Spatial Modeling following Inverse Distance Weighting / Kriging 

interpolation, hotspot mapping, and thematic contamination layers 
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4. Expected number of Samples: 

An estimate of total number of samples to be collected and analysed from different 

environmental medium under Phase -I is listed in Table 2.  

For Phase -I: 

 Given that there are 8-9 identified affected area in each district (Table 1), and 

assuming 5-7 sampling sites in and around each identified affected area, there are 

likely to be around 100 samples per district considering two sampling cycle (≈ 50 

samples/per cycle/per district) for surface water, groundwater, soil and air samples.  

 Further, to capture vertical spread of contaminants, groundwater and soil samples will 

be collected from varying depths at same sampling locations. On an average, 

considering sampling at 3 different depths per site, the soil and groundwater samples 

per district would be nearly 300 per district. 

 Number of industrial effluent discharge samples may only be decided based on the 

consultation with UPPCB and district authorities. 

 This estimate is tentative, and number of samples may change based on the actual site 

conditions, and subsequent study results indicating need of revised sampling plan. 

Table 2:  Tentative number of samples to be collected and analyzed in Phase-I of the study    

District Surface Water 
Samples 

Groundwater 
Samples 

Soil 
Samples 

Ambient 
Air Samples 

Industrial Effluent 
Discharge Samples 

Kanpur Dehat 100 300 300 100 To be decided based 
on the consultation 
with UPPCB and 
district authorities. 

Kanpur Nagar 100 300 300 100 

Fatehpur 100 300 300 100 

 

The estimated number of samples for Phase-II may be worked out later, based on the outcome of 

Phase-I results. 
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5. Time-Line:  

Total Time for the Phase-I Study: 6 Months 

Activity Month-1 Month-2 Month-3 Month-4 Month-5 Month-6 

Planning & Permissions 
 

     

Reconnaissance Survey       

Sampling and Analysis        

GIS Mapping       

Report Preparation       

Phase-II of the study will require another 6-12 months depending on scale of sampling 

and analysis required. 

 

6. Project Budget  

Component Approximate Amount (INR) 

Cost of the study 

(Includes: Travel & logistics, site surveys, salary and 

honorarium to manpower, sampling and testing charges, 

consumables, lab fees, equipment charges, filed analysis 

kits, and contingencies) 

1,80,00,000/- 

Institute Overhead (25%) 45,00,000/- 

Total  2,25,00,000/- 

GST (18%) 40,50,000/- 

Total including GST ₹2,65,50,000/- 

 

7. Deliverables 

 Comprehensive environmental database for 3 districts. 

 Identification of heavy-metal contamination zones. 

 Soil fertility and degradation mapping. 

 Air quality and air pollution maps 

 GIS-based contamination maps. 

 Recommendations on mitigation/adaptation measures  
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Recommendations/ Suggestions which were recorded in the proceedings dated 25-11-2025 of 
O.A. No-985/2019 & 986/2019 

S. I Recommendations 
No 

Compliance 
Status 

Concerned submitted 
Department in Hon 'hie 

2. I Blood Sampling/ survey by Govt in Health 
the affected areas of Kanpur Nagar/ Department 
Dehat/ Fatehpur (Heavy Metal Analysis-
Chromium, Mercury, Fluoride) 

3. I Improve Govt. Hospital's infrastructure to Health 
include multi-speciality diagnostic Department 

facilities 

14. I Governmenl Multi-Specialty Medical Aid Health 
Faciliry for victims of Heavy metal Department 
contaminalion (can be established in 
existing Gov/ Hospitals in all three 

district.\) 

NGT 
Partially 
Complied 

Partially 
Complied 

Nol 
Complied 

Timeline 

24 Months 

Current Status 

,iFi4G cf>l-i9,-< ~ lf ~ ~ ~ ~ -~ 03 11'i'R ~: -41611~-<ql, 

41<119,-<ql ~ ~IGq~ql Rifftc:C! '11-ifi-L«-11 1700 t I l=fTO ~ &RT ~ 11<) 

Pi~~di * cpq lf ~ TfTcf * 3Tffi-"Cfm ~Psa ~ 11<) 03 ~ lJTl=f-~. 

tl6-<+l'j;-< ~ ~ "Ritftc:C! ~ \JJ.-Jfi-L«-11 "c,tTf'+fTf 3224 t. lf ~ ~ 
fi~o1 ~ ~ ~ -cC!' 3ITTtcITT c5 'l~'lc1 ~ ~ ~ '1fA mn 
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